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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

- 0.A.NO,977/91 Date of order: 7,1,1992,
BETWEEN ¢
M.A;Majeed | .o Applicant,
AND

1, The Director Telecom Circle,
Telecommunications, A.P.,
Ministry of Communications,
Government of India,
Hydderabad,

2. The Superintendent, _
Telegraph Traffic Division,
Telecommunications, A.P., : :
Ministry of Communications, '
Government of India,
Warangal., ) 1

3. Assistant Superintendent (T.T)I/C
District Telegraph QCffice,

Karimnagar-500 001, ' .« .Respondents,
Counsel for the Applicant .o Mr,P.Naveen Rao,
Counsel for the Respondents .. Mr.NV.Ramana, Addl.CGSC,
COEAM s

Honourable Mr,R.Balasubramanian : Member (Admn,)
Honourable Mr,T.Chandrasekhar Reddy : Member (Judl.)

(This Judgement is delivered by Hon'ble R.Balasubramanian
Member (Admn,) on 7.1.92.)

This is an application filed by the applicant
against the Director, Telecom Circle, Hyderabéd, The prayer
is to quash the order of the respondent to retire him from
service on 31,10,1991, The question hingedrentirely on the
date of birth of the applicant as entered in the service ;
register, On 25.12.1991 this Bench wanted the respondents

to produce the @opcermed service book. The same was produced
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today.ﬁn a careful perusalof the records we find that the
date-of birth of the applicant as entered in the service

3 he applicant due
book is 4,10,193¢, andﬂihis reckoning;t e app
to retire and accordingly had been retired on 31,10,1901,
Under these circumstances we dismiss the application with

no order as to costs,
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7.
(R .BALASUBRAMAN IAN) (T.CHANDKASEKHAR REDDY ) 41
Member (Admn, ) ‘ ‘Member (Judl, )

S5 0>—"

Dated: 7th Jan,1992. py, Registrar(Judl.)

Dictated in the Open Court,

Copy to:-

1. The Director Telecom Circle, Telecommunicatiens, A.Pp.
Ministry of Communications, Govt, of India, Hyderabad,

2. The Superintendent, Telegraph Traffic Divisioen, Telecommunicat-
ions, A.p., Ministry of Communications, Gevt. of India,
Warangal. ' | .

3. Assistant Superintendent (T.T.) I/C District Telegraph Office,
Karimnagar-500 001, . _ _ :

4. One copv to Shri. P.Naveen Rao advocate, 40 MIG, Medhipatnam,Hyd

5. One copy te Shri. N.V,Ramana Addl, CGSC, CAT, Hyd-bad. -

6. One spare CoOPpY.
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“HE CEWNI'RAL ADMINI STRATIVE TRIBUNAL

HYLERABAL BENCH AT HYDBRABAD

HOR' BLE MR, . sV.C

HON'BLE MR. M({J)

HON'BLE Mk;R.BmmBRAMANIAm;M{A)l/
. : AND
HON'BLE .MR 7 eh enchs Sexhes chr%r M(J)/

Q.RDER/ JUDGMENT: “—

M Bn/ Ry C i, .
0.a.No, ?77/9)
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. Central Administ
Admitted and Interind ajon ébr;g,;’j‘r’geﬂmw
Issued.
Allowd.

Disposed of witB—difecCtidmg——-
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. Dismissed as Withdrawn,
Dismissed for fault

‘.'\)}%rder as to costs.
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